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HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 19416 of 2025

Lady Constable Soniya
..... Petitioner(s)
Versus
State Of U.P. And 4 Others
..... Respondent(s)
Counsel for Petitioner(s) : Mohammad Umar Khan
Counsel for Respondent(s) . C.S.C.

Court No. - 33

HON'BLE VIKASBUDHWAR, J.

1. Heard Sri Mohammad Umar Khan, learned counsel for the writ petitioner
and Sri R.S. Umrao, learned Standing Counsel for the State.

2. A preliminary objection has been raised by the learned Standing Counsel
on the premise that the show cause notice is dated 25.11.2018 and the
present petition has been filed after lapse of seven years. He submitsthat it is
aways open for the writ petitioner to reply to the said show cause notice, in
case any fina order has not been passed. In case any orders have been
passed, he may challenge the same before appropriate Bench.

3. Learned counsel for the writ petitioner has no objection to the same.

4. The writ petition stands disposed of accordingly.

January 6, 2026

N.S.Rathour

(Vikas Budhwar,J.)
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